
227 Written Answers MAY 4, 1996 Written Answers 228

semi-skilled categories, these shall be 
reserved entirely for the land oustee families.

(ii) Suitable vocational training facilities would 
be provided to the land losers to upgrade 
their skills for employment in other categories 
of jobs in the project on a preferential basis.

(iii) Alternative house sites with suitable 
infrastructure will be provided to all evictee 
families. Each evictee family would be paid 
shifting allowance upto Rs. 2000/- and lump 
sum grant of Rs. 5000/- towards housing.

(iv) Cash compensation for the land to be 
acquired will be deposited with the district 
administration In advance so that there Is no 
delay in payment of compensation to the (and 
owning displaced families.

(v) Families which are not beneficiaries of 
employment for one of their members would 
be given subsistence allowance for twenty 
years at prescribed rates and the amount of 
subsistence allowance would be capitalised 
on a twenty-years basis and placed at the 
disposal of the concerned State Government 
for disbursement to the land losers.

Besides, Coal India Limited have also adopted a 
Resettlement and Rehabilitation Policy. This policy Inter 
all* includes socio-economic survey and preparation of 
resettlement and rehabilitation action plans.

1cucfce QH aRLdQHRT MdPvmRWe

4512. SHRI P. KUMARASAMY : Will the Minister of 
COMMUNICATIONS be pleased to state the number of 
public call offices with STD facility installed on National 
Highways during 1993-94 and 1994-95, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF 
CO M M UNICATIONS (SHRI SUKH RAM) : The 
information is given in the attached Statement.

Saat[K4t

Name of Circles/ 
States

STD PCOs provided on 
National Highways during 

1993-94 1994-95

1 2 3 4

1 Andtva Pradesh - -

2 Assam 8 2
3 Bihar 51 40
4. Gujarat 10 25
S Jammu and Kashmir 4 8

Kerala 6 6
7 Karnataka 2 9
8. Madhya Pradesh - 21

1 2 3 4

9. Maharashtra 68 -

10. Orissa 56 10
11. Haryana 20 18
12. Himachal Pradesh - 18
13. Punjab 1 3
14. Rajasthan 29 1
15. North Eastern (including

Arunachai Pradesh,
Nagaland, Mizoram,
Meghalya, Manipur
and Tripura) 1 7

16. Tamil Nadu 6 1
17. Uttar Pradesh 16 17
18. West Bengal (including Sikkim) 10 1

•lTlGvQHle dH Ic1c

4513. SHRI KHELAN RAM JANGDE :
SHRI PAWAN DIWAN :

Will the Minister of COMMUNICATIONS be pleased 
to state :

(a) whether any target was fixed to provide 
telephones in Gram Panchayats of Madhya Pradesh 
during last two years;

(b) if so, the details thereof;

(c) whether the target has been fully achieved;

(d) if so, the details thereof; and

(e) the total expenditure incurred thereon?

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMUNICATIONS (SHRI SUKH RAM) : (a) Yes, Sir. 
During 93-94 the target Was fixed in respect of Gram 
Panchayat villages, however, the target in 94-95 was in 
respect of villages, in general (including Gram 
Panchayats).

(b) The details are as under :

Year Target for providing village public telephones

1993-94 6000 (Gram Panchayats)

1994-95 5706 (Villages including Gram
Panchayats)

(c) Yes, Sir.

(d) The details are as under :

Year Village Public Telephone provided

1993-94 6157 Gram Panchayats
1994-95 7869 Villages including Gram

Panchayats
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(e) Total expenditure Incurred on providing village 
Public Telephones during the last two years Is Rs. 175.32 
Crores (approx).

UdPdLRT tTloLOQHdo •lTlGvQHl tiovRHPll

4514. SHRI D. VENKATESWARA RAO :
SHRI SULTAN SALAHUDDIN OWAISI :

Will the Minister of COMMUNICATIONS be pleased 
to state :

(a) whether the Department of Telecommunications 
propose to instal Digital Electronic Telephone Exchanges 
on optical fibre cable upto the customers' premises;

(b) if so, the details thereof; and

(c) the time by which such exchanges are likely to 
be installed, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMUNICATIONS (SHRI SUKH RAM) (a) No, Sir.

(b) Does not arise in view of 'a' above.

(c) Does not arise in view of a' abvoe.

IdHd •lTlGvQHl tiovRHPle

4515. SHRI MAHESH KANODIA .
SHRI PANKAJ CHOWDHARY 
SHRI RAMPAL SINGH :
SHRI SATYADEO SINGH :

Will the Minister of COMMUNICATIONS be pleased 
to state .

(a) whether the Mahanagar Telephone Nigam 
Limited has formulated any scheme to install mini 
telephone exchanges free of cost in the premises of the 
subscribers in Delhi;

(b) if so, the details thereof and

(c) the time by which the said scheme is likely to 
be started?

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMUNICATIONS (SHRI SUKH RAM) (a) to (c). No, 
Sir. However, MTNL has planned to instal small remote 
units connected to a parent exchange, in buildings 
having concentration of telephones, provided required 
space and power is available in the buildings The 
telephone connections provided from these units shall 
be charged at the usual tariff. Planning and installation 
of such units shall be taken up depending upon 
availability of space and equipment and the techno 
economic feasibility.

uQDORHsls uOlsdL uROs

4516. SHRI RAM PRASAD SINGH : Will the 
Minister of PETROLEUM  AND NATURAL GAS be 
pleased to state :

(a) whether the Bharat Petroleum Corporation 
Limited has signed a Memorandum of Understanding

with the Bank of Baroda to launch the first ever co
branded credit card in the country;

(b) if so, the broad features thereof; and

(c) the manner In which the consumers are likely to 
be benefited therefrom?

THE MINISTER OF STATE OF THE MINISTRY OF 
PETROLEUM AND NATURAL GAS (CAPT. SATISH 
KUMAR SHARMA) ; (a) Yes, Sir.

(b) There will be two types of cards as Bharat BOB 
Premium and Bharat Bob Card - which will be co
branded and Issued by BOB Cards Ltd. to the customers 
on the terms and conditions mutually agreed to between 
the card holder and BOB Cards Ltd. These credit cards 
will be accepted at BPCL retail outlets initially at 
Bombay. Pune, Bangalore, Calcutta, Delhi, Hyderabad 
and Madras BPCL will act as a coordinator, but it will 
not be responsible for collection of dues from the card 
holders The card holders will have to pay service charge 
for this credit facility.

(c) The introduction of co-branded card will facilitate 
consumer friendly transaction at retail outlets The 
customers may not have to carry large sums of money 
for purchase of fuel because of this credit facility.

MTNL Prizes

4517 SHRI RAM KAPSE . Will the Minister of 
COMMUNICATIONS be pleased to state

(a) whether the Mahanagar Telephone Nigam 
Limited has announced award of prizes to the Informers 
of the misuse of telephones;

(b) if so, the details thereof;

(c) the number of persons awarded prizes so far 
and the money given to them, and

(d) the extent to which the Department has been 
benefited by this scheme*7

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMUNICAT.ONS (SHRI SUKH RAM) . (a) Yes. Sir.

(b) The Scheme envisages giving awards to 
informers who help in detection of fraudulent use of 
telephone lines. The informers may be outsiders or 
M TNL/Govem nent employees excluding staff of 
vigilance sections The maximum amount of reward per 
individual is Rs 5.000/- and maximum amount of reward 
for any single case is Rs 50.000/- The quantum of 
toward is decided on the basis of the role played by the 
individual in each case.

(c) 23 peisons have been awarded and a sum of 
Rs. 26,000/- has been given to them as reward for 
providing useful information

(d) As a result of this scheme. MTNL has been able 
to detect 11 cases of irregularities so far.




